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T[THE MINISTER oF
(SHRT MANUBHAI SHAH):

INDUSTRY
(a) No, S,

The manufacture of P.V.C by M/s.
Ahmedabad Manufacturing & Calico
Printing Company Ltd, Ahmedabad
is Iinked up with the manufacture of
Calcium Carbide. Production of Cal-
cium Carbide 1s reported to have al-
ready commenced and PV C. manu-
facture 1s expecteq to be completed
by June this year.

The second plant for Polyethylene
being set up by M/s Union Carbide
India Limited, Calcutta includes
manufacture of a number of organie
chemicals apart from  polyethylene
This plant was inaugurated in March
this year and some trial runs have
commenced. Production is likely to
be established in about two months
time.

(b) Both the projects are compli-
cated integrated schemes and owing
to foreign exchange shortages it has
been difficult to obtain supplies of
capital equipment etc strictly on
time. In case of the Polyethylene
plant the land acquisition proceedings
with the State Government also took
slightly longer time than expected
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In view of the complex issues in-
volved in the setting up of these
plants 1nvolving considerable foreign
exchange requirements, the time be-
ng taken by both the parties to estab-
lish the manufacture of the 1items in
question 15 not considered unduly
long.

The result of the non-completion of
these plants so far has been that the
existing raw material shortages of
the plastic industry in the country
have continued ]
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+[NEwSPAPER CUTTINGS

109 Smrr NAWAB SINGH CHAU-
HAN Will the Minister of INFORMA-
TION AND BROADCASTING be pleased to
state:

(a) what is the number of cuttings
about the news, criticism and com-
ments from the Hindi papers which
were sent to the various Ministries/
Depariments in the first quarter of
the year 1961; and

(b) what 1s the number of such
cuttingg  from the English  papers
which were sent to the Ministries/
Departments during the same period?]

+[ 1 English translation,
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+[Tue MINISTER or INFORMA-

TION anp BROADCASTING (Ds.
B. V. Keskar): (a) and (b). Hindi—
1150 approximately.

English—25 lakhs approximately.]

PAPERS LAID ON THE TABLE

THIRTEENTH ANNUAL REPORT AND Ac-

COUNTS OF THE NATIONAL NEWSPRINT

AND PAPER MiLLs Lap., NEPANAGAR AND
RELATED PAPERS

Tee MINISTER or INDUSTRY
{SHRT MANUBHAI SHAH): Sir, I lay on
the Table, under sub-section (1) of
section 619-A of the Companies Act,
1956, a copy each of the following
papers;

(i) Thirteenth Annual Report and
Accounts of the National
Newsprint and Paper Mills
Limited, Nepanagar, for the

: year 1959-60, together with
the Auditors’ Report and the
comments of the Comptroller
and Auditor-General of India
thereon.

«(il) Review of the working of the
ngpany for the year 1959-
60. " [Placed in Library. See

No. LT-2787/61 for (i) and
(ii).]
THE CiNEMa CarBoNs (CONTROL)
ORDER, 1961

Surt MANUBHAI SHAH: I also lay
on the Table, under sub-section (6) of
section 3 of the Essential Commodi-
ties Act, 1955, a copy of the Ministry
of Commerce and Industry Notifica-
tion S.0. No. 738, dated the 3rd April,
1961, publishing the Cinema Carbons
{Control) Order, 1961. [Placed in
ALibrary. See No, LT-2876/61.]

+[ 1 English translation.
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NOTIFICATION UNDER THE EMPLOYERS
ProvipENT Funps Act, 1952

Tue DEPUTY MINISTER oF
LABOUR (Surt Asm Ar1): I lay on
the Table, under sub-section (2) of
section 7 of the Employees’ Provident
Funds Act, 1952, a copy of the Minis-
try of Labour and Employment Noti-
fication G.S.R, No. 535, dated the 10th
April, 1961, adding the starch indus-
try to Schedule I of the said Act.
[Placed in Library. See No. LT-
2881/61.]

NOTIFICATIONS UNDER THE DISPLACED
PERsONg (COMPENSATION AND REHABI-
LITATION) AcT, 1954

Tueg DEPUTY MINISTER orF RE-
HABILITATION (Sur1 P. S, NasgaRr):
I beg to lay on the Table, under sub-
section (3) of section 40 of the Dis-
placed Persons (Compensation and
Rehabilitation) Act, 1954, a copy each
of the following Notifications of the
Ministry of Rehabilitation:

(i) Notification G.S.R. No. 370/R.
Amdt, LIV, dated the 28th
February, 1961, publishing
the Displaced Persons (Com-
pensation and Rehabilitation)
Third Amendment Rules,
1961. [Placed in Library. See
No, LT-2798/61.]

(ii) Notification G.S.R. No, 460/
R. Amdt. LV, dated the 24th
March 1961, publishing  the
Displaced Persons (Compen-
sation and Rehabilitation)
Fourth Amendment Rules,
1961. [Placed in Library. See
No. LT-2859/61.1

Notification G.S.R. No, 492/
R. Amdt, LVI, dated the 1st
April, 1961, publishing the
Displaced Persons (Compen-
sation and Rehabilitation)
Fifth Amendment Rules, 1961,
[Placed in Library. See No.
- L.T-2859/61.]
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